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CATEGORIWISE MONTHLY STATEMENT FOR THE MONTH OF

JUNE -2018
KIND OF CASES PREVIOUS INSTITUTION DISPOSAL CLOSING
S.NO. BALANCE DR SB TOTAL .B. DB SB TOTAL | BALANCE
MAIN CASES
CIVIL SIDE
1 |CIVIL FIRST APPEAL 8365 0 26 26 0 0 0 0 8391
2 |CIVILSECOND APPEAL 2643 - 3 3 0 - 0 0 2646
3 |[EX.FIRST APPEAL 42 0 0 0 0 - 0 0 42
4 |EX.SECOND APPEAL 5 - 0 0 0 - 0 0 5
5 |CIVIL MISC. APPEAL 27113 10 289 299 0 0 1 1 27411
6 |CIVIL REVISION 454 0 4 4 0 0 0 0 458
7 __|CIVIL REVIEW 502 3 12 15 0 0 0 0 517
8 |CUSTA (CUSTOM APPEAL) 1 0 E 0 0 0 - 0 1
9 [INCOME TAX REF. 3 0 - 0 0 0 - 0 3
10 |OTHER TAX REF. 3 0 - 0 0 0 - 0 3
11 [TAX CASES 0 - - 0 0 - - 0 0
12 |[EXCISE ACT REF. 0 - - 0 0 - - 0 0
13 |I. T. APPEAL 711 2 0 2 0 0 0 0 713
14 |W.T.A. 9 0 - 0 0 0 - 0 9
15 |SALES TAX REVISIONS 670 0 13 13 0 0 0 0 683
16 [ TESTAMENTARY CASES 1 - 0 0 0 - - 0 1
17 |COMPANY PETITION 36 0 0 0 0 0 0 0 36
18 [COMPANY APPEAL 1 - 0 0 0 0 0 1
19 |[COMPANY APPLS, 25 - 0 0 0 - 0 0 25 l
20 |[COMPANY SUITS 0 0 0 0 0 0 0 0 0
21 |COMPANY LIQUIDATION 10 - - 0 0 - 0 0 10
22 [ELECTION PETITION 0 - - 0 0 - - 0 0
23 |SPECIAL APPEAL ( CIVIL) 11 1 - 1 0 0 - 0 12
24 |SPECIAL APPEAL ( WRIT) 1098 76 0 76 0 0 0 0 1174
25 |CIVIL CONTEMPT 2125 12 164 176 0 0 0 0 2301
26 |CIVIL WRIT 43898 21 1209 | 1230 0 1 377 378 44750
27 |00S 2 0 0 0 0 0 0 0 2
| 27 |CENTRAL EXCISE APPEAL 344 5 - 5 0 0 0 0 349
29 |CROSS OBJECTION 638 0 15 15 0 0 0 0 653
30 |CIVIL REFERENCE 1 0 - 0 0 0 0 0 1
TOTAL “A™ 88711 130 1735 | 1865 0 1 378 379 901 97 |
CRIMINAL SIDE
1 |MURDER REFERENCE 2 0 0 0 0 0 0 0 2
2 |CRIMINAL APPEAL 18057 9 48 57 0 3 16 19 18095
3 |CRIMINAL REVISION 8162 0 66 66 0 0 7 7 8221
CRL. MISC. PET.
4 |U/S482 CR. P.C. 2863 0 85 85 0 0 70 70 2878
CRL. MISC. BAIL
5 [U/S438& 439 CR.P.C. 1128 0 763 763 0 0 521 521 1370
6 |CR.CONT. PETITION 2 0 0 0 0 0 0 0 '
7 |CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0
8 |HABES CORPUS 188 8 0 8 0 10 0 10 186
9 |ICRLTOA 348 0 3 3 0 0 0 0 351
10 |CRLW B 62 26 5 31 0 0 1 1 92
11 |CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1
TOTALB 30813 43 970 1013 0 13 615 628 31198
TOTALA+B 119524 173 2705 | 2878 0 14 993 1007 121395
OTHER ORIGINAL
JURISDICTION CASES
1 ARBITRATION APPLICATION 33 0 | 1 0 0 0 0 34
2 LEAVE TO APPEALTOS. C 23 0 2 2 0 0 0 0 25
3 CIVIL TRANSFER APPLICATION 145 0 11 11 0 0 0 0 156
4 CRIMINAL TRANSFER 27 0 1 1 0 0 0 0 28
_TOTAL C 228 0 15 15 (1] 0 0 0 243
GRAND TOTAL A+B+C+ 119752 173 2720 | 2893 0 14 993 1007 121638
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